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S.0 518.- In exercise of the powers conferred by Section 19 of the Bharatiya
Nagarik Suraksha Sanhita, 2023, the Government hereby appoints the below
mentioned officers of the Jammu and Kashmir Prosecution Service as Assistant
Public Prosecutor(s)(Asstt. PPs) for conducting criminal cases in the Courts

Government of Jammu and Kashmir

Home Department
Civil secretariat, Jimmu/Srinagar

indicated against each:

Notification
Srinagar, the 23™ October 2024
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Name of the . :
: s . _|.Present place Appointment in
S &fg lc\:: Deslgmtion of posting assigned Court
01 Mr. Wajid Sr.PO Astt PP JMIC |Asstt PP CJM Court
Ahmad ) Court Thathri |Ramban
Mr. Bashir Asstt PP JMIC Court
02 |Ahmad Bhat StPO  |ACB,JEK g ibal
03 |Mr. Raj Kumar Sr.PO Asstt PP JMIC |Asstt PP CJM Court Doda
Court Batote
04 Mr. Sunil St PO Asstt PP CJM  |Asstt PP Excise
Sharma k Court Doda.  [Magistrate Court Jammu
Asstt PP Asstt PP Railway
05 [Mr. Rohit Tidyal| Sr.PO  Munsiff Court [Magistrate Court Jammu
Jammu
Mz, Yoveai Asstt PP Sub  |Asstt PP Electricity
06 i Sr.PO |[Judge Court = |Magistrate Court Jammu
Singh R i
amnagar
07 Mr. Gurpreet SrPO  |IDPO Samba Asstt PP Sub Judge Court
Kour Katra
Asstt PP Sub  |Asstt. PP Passenger Tax
08 |[Mr. Joginder Lal] Sr.PO (Judge Court |CourtJammu
Katra
09 Mr. Khurshid Sr.PO Awaiting orders|Asstt PP CJM Court
Ahmad 4 of Adjustment. |Ganderbal
10 |Mr. Yasir Arfat | StPO  |ACBJ&K [t PP SubJudge Cour
11 Mr. Shahid Sr.PO Awaiting orders|Asstt PP CJM Court
Mustafa ) of Adjustment. [Poonch
Mr. Hasrat Asstt. PP Sub  |Asstt PP District Mobile
12 p ’ Sr.PO |[Judge Court Magistrate (T) Court
arvez b7
Surankote Rajouri




M

Mr. Rukhsar Asstt PP JMIC |Asstt PP Sub Judge Court
o Ahmad 20 Court Kalakote [Surankote
Mr. Mansoor Asstt PP JMIC Asstt' b2 Sl J udge
14 Ahmad Khan Sr.PO Court Rajouri Special Mobile
Magistrate Court Poonch
Mr. Muzamil . IAsstt PP Sub Judge Court
15 Rashid St.PO  |ACB J&K Kupwara
16 Mr Wascem Sr.PO Asstt PP JMIC |Asstt PP CIM Court
Ahmad Shah ) Court Tral Shopian
17 Mr. Ashwani St.PO Asstt PP CJIM  |Asstt PP Municipal Court
Kumar ' Court Reasi Jammu
Mr. Satpal Asstt PP CIM Court
18 gl StPO  |ACB,J&K  |o -
Asstt PP JMIC |Asstt PP Sub Judge Court
fg [ hustafa Sr.PO  |Court Bhaderwah
Riaz Khan
Bhaderwah
Mr. Raieev Asstt PP Sub  |Asstt PP Sub Judge Court
20 Thz; i Sr.PO |Judge Court [Jammu
pp Bhaderwah -
1 Mr. Tanveer Sr.PO Asstt PP JMIC |Asstt PP Sub-J}Jdgc.:/Spl
Anjum ' Court Kalakote [M.M Court Rajouri
Asstt PP Addl. |Asstt PP, JIMIC Court
' Mobile Tral
22 thr Mashoog PO Magistrate
mad Wani
Court
Pahalgam.
53 Ms. Rukhsana PO Asstt PP JMIC |Asstt PP JMIC Court
Bano Bijbehara Awantipora
b4 Mr. Zameer PO Asstt PP JMIC |Asstt PP JMIC
Ahmad Vailoo Dangiwacha
bs Mr. Mudasir PO Asstt PP JMIC |Asstt PP JMIC Court
Fazal '|Court Sumbal [Trehgam )
Newly Asstt PP ASMM Court
b6 Mr. Rameshwar PO appointed/ Kishtwar
Singh Thakur awaiting orders
of adjustment.
7 Ms. Pawandeep PO _do- Asstt‘ PP Forest
Kour Magistrate Court Jammu
28 |Ms. Palvi Bakshi PO do- - [t EEDMM (T) Court
Kathua
Ms. Sonali Asstt PP 3™ Additional
- Il;illrihar ik ~fo- Munsiff Court Jammu
s. Anandita Asstt PP Sub Registrar
- Thass Fo Ho- Court, Jammu
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Ms. Kanika Asstt PP Sub-Judge C
31 - ge Court
Gupta PO do Ramnagar
sas Asstt PP Juvenile Justice
32 Mr.]J -do-
r. Jatin Singh PO do Beird Kisktoat
Ms. Vishali " IAsstt PP Juvenile Justice
g3 Magotra PO -do- Board Reasi
Ms. Kavita Asstt PP JMIC Court
34 Sharma PO 0 Chenani
Ms. Agsa Asstt PP Juvenile Justice
pa Assadullah PO -do- Board Kupwara
_ " Asstt PP
36° |[Ms. Aprajita PO -do- IMIC Court Majalta
Ms. Stuti Asstt PP Juvenile Justice
o Sharma PO -do- Board Udhampur
; Asstt PP Judge Small
38 |Ms. Insha Bashir PO -do- Causes Court Srinagar
Mr. Gourav Asstt PP Juvenile Justice
= Khajuria PO ~do- Board Poonch
40 [Ms. Ishita Gupta PO -do- Asstt PP JJB Samba
Asstt PP, Addl. Spl.
41 [Ms. Anu Charak PO -do- Mobile Magistrate Court
Samba
Ms. Palak Asstt PP JMIC Munsiff
= Sharma o n Court Jammu
Ms. Sonam Asstt PP Addl. Munsiff
i Prasher A, .y Court Samba
A Asstt PP Addl. Special
44 MS' Vailasta PO -do- Mobile Magistrate Court
Tickoo
Udhampur
; : Asstt PP Forest
45 |Ms. Fiza Mehraj PO -do- Magistrate Court Srinagar
Ms. Malika Asstt PP City Munsiff
6 |Rashid Wani a3 a0 Court Srinagar
: Asstt. PP, Addl. Special
47 Ms. Jyotika PO -do- Mobile Magistrate Court
Thakur
Ramban
48 Mr. Ylshal PO _do- Asstt PP JMIC Court -
Kataria Ramban
Mr. Ieshan Asstt PP Juvenile Justice
. [Basoti P o Board Ramban
50 Mr. Navneet PO - Asstt PP Juvenile Justice
Singh Jamwal Board Doda
51 Ms. Muzamil PO -do- Asstt PP 2™ Addl.
Jan Munsiff Court Srinagar
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Mr.Albasit Ami -
52 It Amin Asstt PP Special Mobile
Makhdoomi 9 -do- Magistrate Court
5 Ms. Apurva Baramulla
Pathania PO -do- IAsstt PP JMIC Court
sq [Ms. Safura Ll par
Amin Bhat PO sdos Asstt PP Sub-Registrar
Court Srinagar
55 Ms. Benish bO Asstt PP Addl. Special
Mehraj -do- Mobile Magistrate Pantha
Chowk (13FC) Srinagar
56 [prs Yasmeena BE3 4 Asstt PP JMIC Court
an -do-
Dooru Anantnag
57 [Ms. Suksham PO -do- [Asstt PP Juvenile Justice
Board Rajouri
Mr. Dheeraj Asstt PP Addl. Special
58  |Sharma PO -do- Mobile Magistrate Court
o Doda :
.Neha [Asstt PP 2™ Addl.
59 S o SS
Sharma PO do Munsiff Court Jammu
Ms. Divya Asstt PP District Mobile
60 A -do-
Rajput Fo e Magistrate Udhampur
Ms. Syed Urfa [Asstt PP Juvenile Justice
1 .. -do-
B Aijaz PO a0 Board Pulwama P
62 [Ms. Tushita PO o [Asstt PP Juvenile Justice
Board Jammu
Ms. Ufaq Asstt PP Juvenile Justice
63 IMushtag B o Board Baramulla
64 Mr. Malik PO i ral Asstt PP JMIC Court
Faheem Rasheed ‘[Kulgam
Asstt PP Addl. Mobile]
Magistrate Court
Pahalgam and shall also
Mr. Rahul hold  the  Additional
G2 Sharma : PO o Charge of Asstt. PP JMIC
Court Aishmuqam, till
further orders.
Mr. Zulfeqar A Asstt PP JMIC Court o
a8 Alam Khan PO 4 Sogam
Mr. Taufiq o Asstt PP JMIC Court
o7 Yousf Rather o g Handwara
Asstt PP JMIC Court
68 [Ms. Weeda PO -do- Shangus
EDE



;9' Mr. Qaiser
Ahmad Rather PO -do- Asstt PP JMIC Court
Ms. Shazia lipwat
70 PO -do- Asstt PP JMIC Court
Banoo 5 :
Thathri
Asstt PP Sub-
71 [Mr. Angad Shan PO -do- Judge/Special Mobile
Magistrate (13 FC) Court
Vi - Srinagar
[ S Benaznr PO -do- Asstt PP JMIC Court
[smail : Budgam
73 |[Mr. Sahir Asgar | -do- Asstt PP JMIC Court
Beig Batote
74 [Ms. Bandna PO -do- Asstt PP Munsiff Court
Devi Bhaderwah.
75 [Ms. Nikita PO do- __ |Asstt PP JMIC Court
Bharti Hiranagar
Mr. Amar Asstt PP Spl Mobile
76 [Kumar PO -do- Magistrate Court
Bhaderwah
Mr. Neeraj Asstt PP JMIC Court,
o Nagotra EQ o Reasi
Mr. Vikas Asstt PP City Judge Court
78 \Kumar PO ~dos Srinagar
Mr. Aman deep Asstt PP JMIC Court
i Bhagat PO a0 Nowshera, Rajouri
Mr. Mukesh Asstt PP JMIC Court
80  Kumar Angural PO o Gandoh
- Asstt PP Special Mobile
81 [Ms. Anu Rumari £ 7y Magistrate Court Kathua
32 Mr. Neeraj PO - i |Asstt P}) JMIC Court
Kumar Basohli
. Asstt PP Juvenile Justice
83 |Mr. Abaid ullah PO -do- Bonrd Afistitnag
84 |Mr. AmarIgbal | PO b SO PP JMIC Court
Mr. Parvaiz Asstt PP JMIC Court
85 |Ahmad Khatana re =flo- Boniyar
Mr. Ishay Asstt PP 1** Addl. Munsiff]
86 PO -do- . Munsi
Gyatso i Court Srinagar
87 [Ms. Tabeen PO —do- Asstt PP Juvenile Justice
Board Budgam
28 Mr. Mohd Asstt PP Munsiff/JMIC
Nawaz Sharif PO -do- Court Kalakote
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,;9 %;&Sﬁa;]d PO Asstt PP Addl. Special
ulla -do- Mobile Magistrate Court
Thanamandi
90  |Ms. Sheetal PO do. __[AssttPP JMIC Court
91 |[Mr. Mohd Mahanpur
Shafee PO -do- Asstt PP JMIC Court
97 [Mr Im(t]iaz erdhir
Ahmed PO -do- /[;isﬁ:;“{);: JMIC Court
o3 . Mohd Unner Asstt PP IMIC
Ali Hassan PO -do- Court Anantnag
Noorani
Mr. Mohd [Asstt PP JMIC Court
94 [Noveed Sarwer PO -do- Pampore
Khan
Mr. Aatir Rashid Asstt PP JMIC Court
95 . S8
—__|Khan PO -do Thanamandi
Ms. Priya Asstt PP JMIC Court
96 -do-
Sharma PO do |IAkhnoor
Ms. Pawandeep Asstt PP JMIC Court
i Kour PO ~do- R.S.Pura
Mr. Sharaz Asstt PP JMIC Court
i Ahmed PO - Koteranka
Mr. Raman Asstt PP JMIC Court
- Verma 2 -do- Katra
Mr. Tanveer |Asstt PP Juvenile Justice
100 A hmad Najar b e Board Bandipora
Asstt PP Special Mobile
101 [Ms. Asifa Malik PO -do- Magistrate (13 FC) Court
Jammu
Mr. Nazim Asstt PP JMIC Court
' Hayat oy - Bandipora
Asstt PP JMIC Court
103 [Mr. Vahid Khan PO -do- Shopian
Mr. Alayas Asstt PP JMIC Court
104 |2 hmed PO gl Kangan
Ms. Saahat Asstt PP JMIC Court
105 Shakeel 20 =09~ Vailoo
Mr. Mayan ~ Asstt PP JMIC Court
106 I ohli i “do- Banihal
. Asstt PP Addl. Special
107 lg/lllsa.nl;r;y a PO -do- Mobile Magistrate Court
R.S.Pura
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No: HOME-Prsos/114/2024-01-HOME (CC: 7587552)

Mr. Mayank =
108 . 5 Asstt PP Addl. Special
Mahajan 0 -do- Mobile Magistrate Court
109 Mr. Akshay Reasi
Kumar PO -do- ASSt't PP JMIC Court
110 [Mr: Riyan pani :
Rashid PO «dos Asstt PP Munsiff Court
- Baramulla
Mr. :
111 Kl:ml}aslud Ali PO do. [Asstt PP IMIC Court
Mr. Y Bijbehara
112 o over PO 1 Asstt PP 377 Addl.
—cous Bal Munsiff Court Srinagar

By order of the Government of Jammu and Kashmir.

Copy to the:

ol el SRl o

0.
10. Concerned officers.

Ld. Advocate General, J&K.
Director General of Police, J&K.
Principal Secretary to Hon’ble Lt. Governor.
Director General of Prosecution, J&K.
Addl. Director General of Police, CID, J&K .

Secretary to the Government, Law, Justice and Parliamentary Affairs.
Director, Anti Corruption Bureau, J&K.
Director, Archives, Archaeology and Museums.

Sd/-

(Chandraker Bharti) IAS
Principal Secretary to the Government

All Deputy Directors Prosecution, Kashmir/Jammu.

11. Private Secretary to the Chief Secretary.
12. Private Secretary to the Principal Secretary, Home Department.

13. I/c Website.

Copy also to the Additional Secretary (JKL), MHA, Government of India.

(Rouf Ahmal Lone) J

Dated: 23.10.2024

1 10-2Y

S

Deputy Secretary to the Government
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